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Title: Need to pay compensation to farmers affected by Tsunami of 2004.

SHRI BISHNU PADA RAY (ANDAMAN & NICOBAR ISLANDS): Sir, my matter is very, very serious. ...( Interruptions) The
entire Government of India is harassing me. ...(Interruptions) The entire staff of the Ministry is harassing me.
...(Interruptions) So, please give me two minutes. ...(Interruptions)

MR. CHAIRMAN: Please do not get agitated. You say whatever you want to say.
...(Interruptions)
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MR. CHAIRMAN: You have already raised this matter. The hon. Speaker has already called for the facts to consider the
matter. It is a privilege matter. It will be considered by the hon. Speaker.

...(Interruptions)
MR. CHAIRMAN: The House stands adjourned to meet again at 2 p.m.

13.03 hrs

The Lok Sabha then adjourned for Lunch till Fourteen of the Clock.
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